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IN THE HON'BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 632 OF 2022

IN THE MATTER OF:

V.K. Tyagi. ........Applicant
Versus
State of Uttarakhand & Ors. ... Respondents

ADDITIONAL REPLY BY WAY OF AFFIDAVIT ON BEHALF OF
DISTRICT MAGISTRATE, HARIDWAR, UTTARAKHAND IN
COMPLIANCE OF DIRECTIONS PASSED BY THE HON'BLE

.96
9\[0 2 NATIONAL GREEN TRIBUNAL VIDE ITS ORDERS DATED
\ 3 o\\l‘”g‘\'\

05.07.2023 AND 10.10.2023.

I, Dhiraj Singh Garbyal S/o Shri Dayaram Singh Garbyal aged

about 50 years, presently posted as District Magistrate, Haridwar,

Uttarakhand, do hereby solemnly affirm on oath and state as under:

AKY \
AGBYOCATE y | .

WAR (INDIA) )@

That in my abovementioned official capacity, | am acquainted
with the facts and circumstances of the present matter, and | am
fully competent to file present Additional Reply by way of
Affidavit.

2. That the abovementioned matter was earlier listed before this
Hon’ble Tribunal on 13.10.2022 and this Hon’ble Tribunal was

_ka
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pleased to constitute a joint committee with direction to submit

factual and action taken report within one month.

3 That in compliance of the abovementioned order dated
13.10.2022 passed by this Hon’ble Tribunal, the report of the
Joint Committee was submitted in this Hon’ble Tribunal.

4. That the matter was again listed on 10.02.2023 before this
Hon’ble Tribunal, after hearing, the Hon’ble Tribunal was pleased

to pass the following directions:-

4. In view of the averments in the application and
observations in the report of the Joint Committee, we consider
it necessary to have response of (1) the State of Uttarakhand
through Chief Secretary, Government of Ulttarakhand, (2)
State Program Management Group, Namami Gange,
Department of Drinking Water and Sanitation, Government of
Uttarakhand, (3) Department of Jal Shakti Government of
Uttarakhand, (4) Uttarakhand Space Application Center,
vOCATE Yy I Department of Information and Science Technology,
oy Government of Uttarakhand, (5) State PCB and (6) the District

_‘.,r“jfjmf‘l}':f,f".: Magistrate, Haridwar who stand impleaded as respondents

) “"f.‘;:- e %

No. 1 to 6. The Registry is directed to prepare and attach

memo of parties with the application.

5. Reply/response by respondents no. 1 to 6 be filed

within two months by email at judicial-ngt@gov.in preferably in

¥
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the form of searchable PDF/OCR Supported PDF and not in
the form of Image PDF

6. In their reply/response, the concerned respondents
shall specifically mention in detail the steps taken for
notification of the Flood Plain Zone of river Sonali, removal of
illegal encroachment on the land of river Sonali and steps
taken for tapping of drains for ensuring that untreated sewage

is not discharged in river Sonali.

7. List for further consideration on 18.04.2023.”

That again the matter was listed on 18.04.2023, after hearing,
this Hon'ble Tribunal was pleased to pass the following

directions:-

“1. In compliance of order dated 10.02.2023, replies have
been filed by UKPCB vide email dated 13.04.2023 and by Joint
Magistrate, Roorkee vide email dated 17.04.2023.

2. In its reply UKPCB has mentioned that 18 farmers were
found to have illegally cultivated land of river Sonali and
encroachments by 5 persons have been removed. UKPCB has
also mentioned that specific references have been made to the
Uttarakhand Payjal Nigam, Mohini Road, Dehradun and to the
District Magistrate, Haridwar for compliance with orders passed
by this Tribunal.

3. In his reply the Joint Magistrate, Roorkee has mentioned

that action for removal of encroachments against 13 farmers who

‘Ll(
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SURERBHAKUMAR', ngt@gov.inpreferably in the form of searchable PDF/OCR

 Supported PDF and not in the form of Image PDF
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had encroached upon the land of the river Sonali has been taken
and that detailed project report for setting up of STP to tap the
drains falling in river Sonali will be submitted to the Director,
SPMG, Dehradun.

4. There is no mention in any of the replies as to what steps
have been taken for notification of the flood plain zone of river
Sonali.

5. Even it appears that no proper efforts have been made for
identification of all encroachments on the Flood Plain Zone (FPZ)
of river Sonali in the municipal limit/upstream and downstream of

the river in the territory of Uttarakhand and removal of the same.

6. The proposal for setting up of STP is yet to be prepared
and submitted to the concerned authorities.

7. The respondents are directed to file additional replies with
requisite details alongwith relevant documents covering all

relevant aspects within two months by email at judicial-

8. List for further consideration on 05.07.2023.”

That in compliance of the abovementioned order dated
18.04.2023 passed by this Hon’ble Tribunal, the Response by
way of Affidavit on behalf of Department of Irrigation and Reply
by way of Affidavit on behalf of District Magistrate, Haridwar,

Uttarakhand was filed on 28.6.2023 and 3.7.2023 and the same

Y
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are part of record of this Hon’ble Tribunal (at page Nos. 98 to

149).

7. That, thereafter, the matter was listed on 5.7.2023 before this

Hon’ble Tribunal and this Hon'ble Tribunal was pleased to pass

following directions:

“1. In compliance of order dated 18.05.2023,
additional replies have been filed by Irrigation Department
vide email dated 31.05.2023 and 30.06.2023 and District
Magistrate, Haridwar 30.06.2023, 01.07.2023 and
04.07.2023.

2. Mr. Dhiraj Singh Garbyal, District Magistrate,

Haridwar, Uttarakhand and Mr. Prem Singh Panwar, Chief

P Engineer, Irrigation Department, Uttarakhand have also
-, \ appeared before this Tribunal physically and we have
| interacted with them and both of them have apprised about
the steps which have been taken for compliance with the

orders passed by this Tribunal.

3. Sonali River is an Inter-State River involving the
States of Uttarakhand and Uttar Pradesh. The
identification/demarcation of area of Sonali River and
restoration/management of its catchment area and removal
of encroachments if any is also urgent need of the hour.
The States of Uttarakhand and Uttar Pradesh and their

LQ(
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instrumentalities have to take requisite remedial measures
for restoration/rejuvenation of Sonali River. It is, therefore,
essential that all concerned Departments of both the States
coordinate and cooperate for taking remedial measures for
restoration/rejuvenation of Sonali River so that catchment
area of river is harnessed and minimum e-flow s
maintained in the River to restore its ecology and aquatic
life.

4. In view of these facts and circumstances of the
case, we consider the presence of the State of Ulttar
Pradesh through Chief Secretary Government of Uttar
Pradesh, the Ministry of Jal Shakti and the Central Water
Commission to be essential for just and proper adjudication
of the questions involved and they are impleaded as
respondents no. 7 to 9. The Registry is directed to amend
the memo of parties to the application. Notices be issued to
newly impleaded respondents no. 7 to 9 requiring them to
file their reply/response within two months by email at
Judicial-ngt@gov.in preferably in the form of searchable
PDF/OCR Supported PDF and not in the form of Image
BF,

5. Learned Counsel for the State of Uttarakhand
seeks time to file additional reply giving details of further
action taken.

............................ "
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A copy of the said order dated 05.07.2023 is annexed hereto and

marked as ANNEXURE R-1.

8. That, thereafter, the matter was listed on 10.10.2023 before this

Hon'ble Tribunal and this Hon’ble Tribunal was pleased to pass

following directions:

4. Learned counsel for respondents no. 1 to 4 and 6
seeks time to file additional reply on their behalf.

5. Learned counsel for respondents no. 7 to 9 also
seek time to file reply/response on their behalf.

6. Additional reply by the State of Uttarakhand and
replies/responses by respondents no. 7 to 9 be filed within
two months by email at judicialngt@gov.inpreferably in the
form of searchable PDF/OCR Supported PDF and not in the
form of Image PDF.

7. List for further consideration on 29.01.2024.”

A copy of the said order dated 10.10.2023 is annexed hereto and

marked as ANNEXURE R-2.

9. That in compliance of the abovementioned orders dated

05.07.2023 and 10.10.2023 passed by this Hon'ble Tribunal, the

%
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present Additional Reply by way of Affidavit on behalf of District

Magistrate, Haridwar, Uttarakhand is here being filed.

That in compliance of the directions passed by this Hon'ble
Tribunal vide order dated 5.7.2023, a meeting was held by the
District Magistrate, Haridwar on 24.8.2023 and following

directions were issued to the concerned departments:

(i) The Deputy Revenue Officer (DRO), U.P. Irrigation
Department informed in the meeting that 92 kilometers
area of Solani River falls in District Haridwar. The District
Magistrate directed the Joint .Magistrate, Roorkee to
prepare the report within one week, after discussing with
the concerned Block Development Officers, that how many
vilages are situated in the area in question of 92

kilometers stretch on both the sides of Solani river.

The District Magistrate, Haridwar also issued directions to
the Joint Magistrate, Roorkee, Irrigation Department,
Roorkee, and to Regional Office, Uttarakhand Pollution
Control Board at Roorkee to constitute a joint team of the
concerned departments and hand over the proposal within

one week, after identifying the land for construction of

.L{{
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Sewage Treatment Project unanimously and to ensure the

tapping of the drains falling into the river.

The District Magistrate, Haridwar also issued directions to
the District Development Officer, Haridwar to prepare a
detailed working plan for plantation on both sides of Solani
river under the Manrega Scheme and produce the same
within one week for rejuvenation of Solani River and in
continuation the Forest Department, Haridwar will also
prepare a detailed working plan for plantation in the
abovesaid area in question, contribution for plantation

scheme can be taken from the Namani Gange department.

The District Magistrate, Haridwar also issued directions to
Forest Department, Haridwar for bamboo plantation in the

abovementioned area.

The District Magistrate, Haridwar issued directions to the
District Development, Haridwar/ District Horticulture
Officer, Haridwar to produce the working plan within one

week for beekeeping after doing the inspection of the said

area. ,Ll{
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The District Magistrate, Haridwar issued directions to the
Irrigation Department, Roorkee to produce the progress
report within one week with regard to demarcation/
determination of flood plain zone and also directed the Sub
Divisional Magistrate, Roorkee, to hand over report

regarding any encroachment on the land in the said area.

In the said meeting dated 24.8.2023, District Magistrate,
Haridwar issued directions to all the departments to
produce a detailed working plan within one week after

having coordination within all the departments.

That in continuation of directions given in the meeting dated

24.8.2023, held by the District Magistrate, Haridwar on

24 8.2023, following action was taken by the concerned

departments:

i

Irrigation Department, Roorkee, Haridwar: Vide Report

No.2778/Mu.A.Ha./S.V./N.G.T. dated 20.09.2023 by Chief
Engineer, Level-ll, Department of Irrigation, Uttarakhand
Haridwar, Uttarakhand it is informed that the work of Data
Collection, Cross Section, Flood Frequency, Analysis and

DEM etc. work for survey of flood plain zone on the river

%
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Solani has been done and workshop is proposed to be
done. After that the demarcation work of flood frequency
for different periodic of 05 years, 10 years, 25 years, 50
years, 100 years will be done, all the abovesaid work will

be completed till March, 2024.

Project Manager, Construction and Maintenance Unit

(Ganga), Uttarakhand Pey Jal Nigam, Jagjeetpur: Vide

Report No.2203/karya-25/36 dated 16.09.2023 sent by the
Project Manager, Construction and Maintenance Unit
(Ganga), Uttarakhand Pey Jal Nigam, Jagjeetpur
addressed to Executive Engineer, Northern Division,
Gangnahar, Department of Irrigation, Uttar Pradesh,
Roorkee and copy of the same to the District Magistrate,
Haridwar, it is informed that the work of identification of
land for providing of land for constructions of Sewage
Treatment Project and to ensure the tapping the drains
falling into the Solani river from Aqueduct upstream in the
Machhi Mohalla nearby Khasra No.254 and Agqueduct
downstream in Adarsh Nagar, nearby Solani River Khasra

No.34 will be done after taking No Objection from

.
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Executive Engineer, Gangnahar Division, U.P. Irrigation
Department and will be informed to higher officials, as the
said area is in possession of Irrigation Department, Uttar
Pradesh, as the same has been informed by him to the
Project Manager, Construction and Maintenance Unit
(Ganga), Uttarakhand Pey Jal Nigam, Jagjeetpur vide their
letter No0.2113/D.S.A./Sachiv/2023 dated 15.09.2023.
Prefeasibility report in this regards is already on record at

Page Nos. 164-165.

In compliance of the directions passed by this Hon'ble
Tribunal in the abovementioned matter, the action for
preparing of estimate for interception and diversion and
construction of S.T.P. for treatment of 08 drains falling into

Solani River in Roorkee City is in progress.

The Solani river is situated on the right side of Roorkee
city, the Ganga Canal is flowing between the Roorkee city,
from above the Solani River, after having inspection of
Solani river, it is found that total 08 drains are falling in the
river Solani near Roorkee, out of which 05 drains are falling

on the upstream of Solani river from the Aqueduct and 03

LQ(
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drains are falling in the down steam from the Aqueduct of

Solani river, the details of above drains are as follows:-

Srl. Name of Drains Place of falling of
No. drains

1 Dhobhi Ghat Drain From Aqueduct in
2. Sot Mohalla Drain URSmsam

3. Imli Road Drain

4. Machhi Mohalla Lower Drain

8. Rampur Chungi Drain

6 Adarsh Nagar Drain-1 From Aqueduct in
;4 Adarsh Nagar Drain-2 downstream

8. Pathanpura Drain

The Dry Weather Flow of total 05 drains is 20.00 M.L.D.
which are falling in the upstream from Aqueduct and the
Dry Weather Flow of total 03 drains is 20.00 M.L.D. which

are falling in the downstream from Aqueduct.

The construction of one S.T.P. of total 05 drains is
proposed on the land, which is in the ownership of Uttar
Pradesh Irrigation Department, Roorkee. In continuation of
the instructions of District Magistrate, Haridwar and Joint
Magistrate, Roorkee the joint inspection of the abovesaid

land has been done by the officers of Uttarakhand Pey Jal

At
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Nigam and Uttar Pradesh Irrigation Department, Roorkee,
and Revenue Department, Roorkee on 10.07.2023 and
01.08.2023. After having the said joint inspection, the
identification of land for construction of STP was done on
the land situated on the upstream of Solani River in Machhi
mohalla nearby Khasra No0.254 from Agueduct to
downstream, for treatment of dry weather flow of total 03
drains, which are situated in Khasra No0.34 in Adarsh
Nagar nearby Solani River. The electric line of 11000 KVA
is passing over the said land of Khasra no.254, and the
shifting of same is necessary. The testing of the sample of
dirty water is being done by the Uttarakhand Pollution

Control Board.

The construction of 20 M.L.D. capacity S.T.P., for 05 drains
for purifying the Dry Weather Flow situated in upstream
from Aqueduct in Khasra No. 254 nearby Machhi Mohalla
is proposed, and construction of 2 M.L.D. capacity S.T.P.
for 03 drains, for purifying Dry Weather Flow, situated in

downstream from Aqueduct in Khasra No. 34 nearby

L&,

Solani river is proposed.
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(xiv) The construction work of structures for tapping of above 08
drains till S.T.P. is proposed, and about 03 kilometers
carrier line is proposed. The detailed proposal of the
scheme will be possible for handing over to the higher
officials for necessary action after receiving the no
objection of the land in question from the concerned

departments.

12. That the District Development Officer, Haridwar vide its report
No.610/Manrega-Solani  Nadi  Purnodhar/2023-24  dated
22.09.2023 informed that in view of River Rejuvenation of Solani
river work plan has been prepared for a large scale plantation in
the concerned Blocks in the Village Panchayats on the river bed

of Solani river. Copy of the same is annexed hdereto and marked

as ANNEXURE R-g;
13. That the Chief Development Officer, Haridwar vide its report
No.2861/Mau.Paa/2023-24 dated 25.11.2023 informed that in
av )view of River Rejuvenation of Solani river work plan has been

P o

P/ inthe Village Panchayats on the river bed of Solani river. Copy of

ITT '.‘.,//

the same is annexed hereto and marked as ANNEXURE R-JL}

.



200

14. That it is most respectfully submitted that in compliance of the
directions passed by this Hon’ble Tribunal, the point wise report /

reply is as follows for kind consideration of this Hon’ble Tribunal:-

Srl. | Point Report/ Reply

No.

1 Deadline of | It is mentioned in the report No.3164/Karya-25/64
Nala

Tapping

dated 23.12.2023 of Project Manager, Construction &
Maintenance Unit (Ganga), Uttarakhand Peyjal
Nigam, Jagjeetpur is work of tapping 8 Nalas is
proposed under | & D, Roorkee. The land is expected
to be transferred from lIrrigation Department, Uttar
Pradesh and calculation/preparation of estimate will
be possible and will be sent to the higher officials for
financial and administration approval after the

transfer of land from the Irrigation Department, Uttar

Pradesh and the work of tapping of the

abovementioned 8 nalas will be possible after the
financial approval, and period for completion will be
decided after the abovementioned necessary

formalities and procedure. Copy of the said report

&
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dated 23.12.2023 is annexed hereto and marked as

ANNEXURE-R-¢"

Proposed
Capacity of
STP date
of

completion.

It is mentioned in the report No.3164/Karya-25/64
dated 23.12.2023 of Project Manager, Construction &
Maintenance Unit (Ganga), Uttarakhand Peyjal
Nigam, Jagjeetpur that construction work of the

following STPs is proposed:

1. S.T.P. of 20 M.L.D. capacity near Machhi
Mohalla.

2. S.T.P. of 2 M.L.D. capacity near Adarsh Nagar.

The land has to be provided by the Irrigation
Department, Uttar Pradesh for construction of S.T.P.
for this purpose a letter no.1948/Karya-25/28 dated
25.08.2023 has been sent by the Irrigation
Department, Roorkee, Haridwar to Irrigation
Department, Uttar Pradesh for transfer of
abovementioned land to the concerned department
and the work of construction of abovementioned

STPs will be will be possible after the financial

-
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approval and period for completion will be decided
after the abovementioned necessary formalities and

procedure.

All the
Drain
would be
connected

to STP or

not

It is mentioned in the report No.3164/Karya-25/64
dated 23.12.2023 of Project Manager, Construction &
Maintenance Unit (Ganga), Uttarakhand Peyjal
Nigam, Jagjeetpur that there are 8 nalas of Roorkee
city which are discharging in Sonali river and tapping
work of the abovementioned nalas and connecting
the same to the STPs for sewer treatment will be
possible after the transfer of abovementioned land
and will be possible after the financial approval and
period for completion will be decided after the
abovementioned necessary formalities and

procedure.

Deadline of
encroachm

ent

It is relevant to mentioned herein that the office of
Joint Magistrate, Roorkee vide its report/ letter

No.181/RC-2023 dated 29.12.2023 informed that the

Tehsildar has investigated this case and done the

4,




203

spot inspection, the Tehsildar, Roorkee informed by
his report, that as per the spot inspection of the land
of Village Roorkee (Andar Hadood) Pargana and
Tehsil Roorkee, District Haridwar, presently there are
no encroachment found on the abovementioned land
and the land is found vacant. Copy of the same is

annexed hereto and marked as ANNEXURE R-6.

The office of Executive Engineer, Northern Division,
Ganga Nahar Roorkee vide its report
No.3235/UKhGNRU/NGT dated 29.12.2023 informed
about the action taken regarding the encroachment in
question to the Joint Magistrate, Roorkee vide letter
No.227/ UKHGNRU/RA.ANU./NGT dated 12.4.2023
and letter No.616/ UKHGNRU/ RA.ANU./N.G.T.
dated 16.9.2023 in compliance of the directions
passed by this Hon'ble Tribunal about the
encroachment in question. Copy of the same is

annexed hereto and marked as ANNEXURE R-‘?—.

The office of Executive Engineer, Irrigation Division,

Mayapur, Haridwar vide its report /letter

4L,
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no.4494/Si.Kh.H. dated 29.12.2023 informed that the
area from Mominpur to Aalampur situated on the
right side of Solani River, which comes in their
division, the said area does not comes unde their
division, and they had no information regarding the
same. Copy of the same is annexed hereto and

marked as ANNEXURE R-%.

The office of Executive Engineer, Irrigation Division,
Roorkee, Haridwar vide its report /letter no.2026(1)/
Si.Kh.Roo./land dated 29.12.2023 informed that there
is no land in the Solani River is comes in their
division, and there are no land situated in their
division and no information is available with them

about encroachment. Copy of the same is annexed

hereto and marked as ANNEXURE R-&'.

Obstruction

in river flow

The office of Executive Engineer, Northern Division,
Ganga Nahar Roorkee vide its report
N0.3235/UKhGNRU/NGT dated 29.12.2023 informed

there is no obstruction of river in their jurisdiction.

%
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The office of Executive Engineer, Irrigation Division,

Mayapur, Haridwar vide its report /letter

no.4494/Si.Kh.H. dated 29.12.2023 informed that the
area from Mominpur to Aalampur situated on the
right side of Solani River, comes in their division and
there is regular flow of river in their jurisdiction and

there is no obstruction in Solani River.

The office of Executive Engineer, Irrigation Division,

Roorkee, Haridwar vide its report /letter

no.2026(1)/Si.Kh.Roo./land dated 29.12.2023

informed that in their jurisdiction of Solani river (from
Biharigarh to Jaurasi,

Mundlana) there is no

obstruction of river flow.

The

mentioned

facts

in the point
No.1
report/

of

letter
No.49/L.B.
Al 2023

The Additional District Magistrate, (Administration)
Haridwar vide its report/ letter No.49/L.B.A/ 2023
dated 01.12.2023 informed that District Development
Officer, Haridwar vide its letter No.401/MANREGA-
Punrodhar/2023-24 dated 12.09.2023

Solani River

to provide the information regarding the villages

.LK,
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dated situated on both sides of the river Solani.

01.12.2023

of In this regard, the Additional District Magistrate,
Additional | Haridwar vide its letter No0.66/L.B.A.-2023 dated
District 21.12.2023 again directed to provide the list of
Magistrate, _ : .
PAdhinishe Village panchayat and Revenue villages situated on
tion) the banks of Solani river.

Haridwar

The District Development Officer, Haridwar vide is
report/ letter No. 685/MANREGA- Solani River
Punrodhar/ 2023-24 dated 27.12.2023 provided the
list of Village panchayat and Revenue villages

situated on the banks of Solani river, the same is as

follows:
Sr | Tehsil Developmen | Name  of | Name of
No. t Block village revenue
Panchayat | village
1 Bhagwan | Bhagwanpur | Khedi Khedi
| pur Shikohpur | Shikohpur
2 Bhagwan | Bhagwanpur | Hasanpur Hasanpur
pur madanpur | madanpur
f;;f--")gw 3 Bhagwan | Bhagwanpur | Dada Patti | Dada
ar pur Patti
/" 4
_f,,f’“‘?"f’ URERBIA KUM 4 Bhagwan | Bhagwanpur | Khubbanpu | Khubbanp
! é’! JOCATE ) pur r Latipfpur | ur
ol yagownn nor:! Vg Latipfpur
.‘:%\“ G2 f“",.,‘ 5 | Bhagwan | Bhagwanpur | Chouli Chouli
AN pur Shahabudd | Shahabud
\\"' uTTRY L~ inpur dinpur

.L\,
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6 Bhagwan | Bhagwanpur | Sisouna Sisouna
pur
T Bhagwan | Bhagwanpur | Bahbalpur | Bahbalpur
pur
8 Bhagwan | Bhagwanpur | Manak Manak
pur Majra Majra
9 Bhagwan | Bhagwanpur | Wahavpur | Wahavpur
pur Urf Urf
Chhanga Chhanga
Majri Majri
10 | Roorkee | Roorkee Karaudi Karaudi
11 | Roorkee | Roorkee Kishanpur | Kishanpur
Jamalpur Jamalpur
12 | Roorkee | Roorkee Puhana Puhana
13 | Roorkee | Roorkee Bhangedi Bhangedi
Mahawatpu | Mahawat
r pur Mu.
14 | Roorkee | Roorkee - Bhangedi
Mahawat
pur Ah.
15 | Roorkee Roorkee Jalalpur Jalalpur
Mu.
16 | Roorkee | Roorkee - Jalalpur
Ah.
"17 | Roorkee Roorkee Toda Toda
Kalyanpur | Kalyanpur
Mu. Mu.
18 | Roorkee Roorkee Toda Toda
Kalyanpur | Kalyanpur
A. A.
19 | Laksar Khanpur Mohhamdp | Mathana
ur Mathana
20 | Laksar Khanpur Mohamm
adpur
21 | Laksar Khanpur Jhivrahedi
22 | Laksar Khanpur Sahipur
23 | Laksar Khanpur Ibrahimpu

I

r
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24 | Laksa Khanpur Sikandarpu | Toda
r Kalyanpur
A.
25 | Laksar Khanpur Abdipur
26 | Laksar Khanpur Yahiyapur
27 | Laksar Khanpur Prahaladpu | Hasmauli
28 | Laksar Khanpur E Aalampur
29 | Laksar Khanpur Madarpur
30 | Laksar Khanpur Shahpur
31 | Laksar Khanpur Joggawala | Joggawal
a
32 | Laksar Khanpur Dallawala Dallawala
33 | Laksar Khanpur Chandrap
uri
Khadar
34 | Laksar Khanpur Kawalpur
35 | Laksar Laksar Dhadheki Dhadheki
Dhana Dhana
36 | Laksar Laksar Kuankheda | Kuankhed
a
37 | Laksar Laksar Mohd. Mohd.
Bujurg Bujurg
| 38 | Laksar Laksar Ladpur Ladpur
Kalan Kalan

Copy of the same is annexed hereto and

ANNEXURE R-§7

marked as

Water
Quality
Analysis of
Treated

Analysis Report of samples of water of treated sewer

and drainage discharge in the Sonal River tributary of

.
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Drain
discharging
into river

river Ganga sent by Regional Office, Uttarakhand
Pollution Control Board, Roorkee vide their report-
letter No. UKPCB/ ROR [/ Sahmat/ Sa-
147/42)/2023/1307 dated 28.12.2023, the same is as

follows:-

Water Quality of Treated Drain (33 MLD STP,

Saliyar) of Roorkee in Haridwar District (Solani River

Catchment)

Srl | Mont | Parameters
h
Colour | Odour | PH BOD | TSS Fecal
(mg/L | (mg/L | Colifo
4] ) rm
(MPN
/100
ML)
1 Oct. Colour | Odour | 7.68 | 28 30 1600
23 less less
2) Nov. Colour | Odour | 7.68 | 12.0 16 280
23 less less

Copy of the same is annexed hereto and marked as

ANNEXURE R-10.

PCB
Analysis
Report

Analysis Report of samples of water of treated sewer

and drainage discharge in the Sonal River tributary of

.L\;




210

) pur- id ple 0 0 0
e~ N Sikaroda ase
7 AOTARY [N Road nt
4 - nala
f ’(’ 2 Aarogya | Turb | Un | 833 |23 | 960 | 119 | NIL | 175 | 730
j : m id ple 0 0
§u !:fg;ﬁ . Universit ase
Sl Nala nt
- .'im\n VAR (INDY :
O\u- 02608)/2001 3 | Motherho | Turb | Un [ 7.97 | 13 | 510 | 640 [ NIL | 150 | 810
'5',._ b od id ple 0
b S o Universit ase
Op‘*ﬁﬁi‘ y Nala nt
4 Kishanpu | Turb [ Un | 8.28 |17 | 480 | 650 | NIL | 90 | 450
r id ple 0
Jamalpur ase
Nala nt
8 Toda Turb | Un | 783 | 21 | 330 | 540 | NIL | 64 | 350
Khatka ple

river Ganga sent by Regional Office, Uttarakhand
Pollution Control Board, Roorkee vide their report-
letter No. UKPCB/ ROR / Sahmati/ Sa-
147/42)/2023/1307 dated 28.12.2023, the same is as

follows:-

Name & Site of Water Quality of
Sampling Point different drains in
Haridwar District (Solani
River Catchment

Sample Collected by: 1. Dr. Shahida
Parveen (JRF)
2. Rahul Negi (JLA)
Date of Sampling 15.12.2023

Srl. | Samplin | Parameters

g
: Colo | Od | PH TS |TD | TS( | DO [ BD | CO
Locetion ur oou C |8 mg/ | (mg | O D
r (M | (mg L) |/A) |(mg | (mg
G/ | L) L) (/L

D)

1 Bhagwan | Turb | Un | 766 | 16 | 105 | 121 [ NIL | 110 | 600
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Near id ase 0
Solani nt
Pul
6 Khanjarp | Turb | Un | 6.84 | 11 | 220 | 330 | NIL | 102 | 430
ur- id ple 0
Jalalpur ase
Near [IT- nt
CBRI
Colony
i Amrit Turk | Un | 256 712 310 17430 | NIL T 85 378
Law id ple 0
College ase
Dhanauri nt
Nala
8 Mooldos | Turb | Un | 7.91 | 14 | 490 | 630 | NIL | 140 | 780
pur Majra | id ple 0
Nala ase
nt
9 Badheri Turb | Un | 835 | 22 | 420 | 640 | NIL | 80 390
Nala id ple 0
Near ase
Bhainsar nt
hedi
10 Barampu | Turb | Un [ 6.91 | 11 | 360 | 470 | NIL | 65 290
r nala | id ple 0
Near ase
Bhainsar nt
hedi
11 Dhanauri | Turb | Un | 7.22 | 12 | 400 | 520 | NIL | 85 348
Nala id ple 0
ase
nt
12 Majahidp | Turb | Un | 7.42 | 11 | 480 | 595 | NIL | 90 400
ur Near | id ple 5
Lamgrunt ase
Nala nt
13 Kota- Turb [ Un | 798 | 12 | 520 | 649 | NIL | 110 | 500
Muradna | id ple 9
gar nala ase
Near nt
Dhanauri
14 Inderlok Turb | Un | 689 | 85 | 410 | 495 | NIL | 85 340
Colony id ple
Nala ase
nt
15 Gaind Turb | Un | 7.82 |60 | 430 | 490 | NIL | 64 320
KhataNal | id ple
a ase
nt
16 | Rasulpur | Turb [ Un | 7.93 | 10 | 480 | 580 | NIL | 137 | 480
- id ple 0
Methiber ase
Bridge nt
near
Laldhang
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In view of the abovementioned facts, i;c is relevant to mention
herein that Project Manager, Construction and Maintenance Unit
(Ganga) Jagjeetpur, Haridwar, sent D.P.R. to the Executiver
Engineer, Northern Division, Gang Nahar (Uttar Pradesh) for
tapping of drains discharging in river Solani on the basis of the
reports of different department. And in continuation of the same,
the NOC is awaited from the Executive Engineer, Northern
Division, Gang Nahar, (Uttar Pradesh), Roorkee. Vide Report
No.2778/Mu.A.Ha./SV./N.G.T. dated 20.09.2023 of Chief
Engineer, Level-ll, Department of Irrigation, Uttarakhand

Haridwar, Uttarakhand it is informed that the work of Data

7 aOTARY
"“‘\ * Collection, Cross Section, Flood Frequency, Analysis and DEM
/su KUMARY, _ : .
AUVOCATE ) tc. work for survey of flood plain zone on the river Solani has
ﬁ‘um AR (INDIA) 3B

)
45\“ igciitth 4\?\'_ een done and workshop is proposed to be done in the first week

Qp‘“’w'-""*g?‘*
NI L
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of the month. After that the demarcation work of flood frequency
for different periodic of 05 years, 10 years, 25 years, 50 years,
100 years will be done, all the abovesaid work will be completed
till March, 2024, as well as it is also pertinent to mention herein
that for the rejuvenation of the Solani river, the Village
Development department has already prepared work-plan for

plantation and also for bee-keeping és mentioned above.

15. That the present Additional Reply by way of Affidavit in
compliance of directions passed by this Hon’ble Tribunal is being
filed on behalf of District Magistrate, Haridwar, Uttarakhand for

kind perusal of this Hon’ble Tribunal.

16. In view of the facts and circumstances as explained
hereinabove sincere efforts are taken by the State of
Uttarakhand in compliance of the directions passed by this

: Hon'ble Tribunal, the same may kindly be accepted by this

N\ Q"‘E Hon'ble Tribunal and the deponent hereby undertakes to comply

'u

fGEATE . with every direction passed by this Hon'ble Tribunal, and the

~ qv}j present Original Application be kindly disposed off as all the
-~/ directions issued by this Hon’ble Tribunal are now complied with.

4
DEPONENT
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VERIFICATION

|, the deponent above named do hereby verify and say that
the contents of my above Response by way of Affidavit are true and -
correct to my knowledge based on record, no part of it is false and
nothing material has been concealed there from. The legal
submissions are further true as per legal advice received and

elieved to be true and correct.
Verified by me at Haridwar, Uttarakhand on this [_9 day of

DEI;’%VN ENT

22

IO ATE Filed through:
Qg\*

: [RAHUL VERMA]
Additional Advocate General for State of Uttarakhand
/Respondents

137, Tower No.10, Supreme Enclave,

Mayur Vihar Phase-|,

Delhi-110091

Mobile No. 9717706032

Email- advrahulverma9999@agmail.com

uary, 2024.
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ANNEXVRE 2|
Item No. 06 (Court No. 2)

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPALBENCH,NEW DELHI.

{Through Physical Hearing with Hybrid VC Option)
Original Application No.632/2022
V.K. Tyagi ...Applicant
Versus

State of Uttarakhand& Ors. ...Respondents
Date of hearing: 05.07.2023

CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER.
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER.

Applicant: None.

Respondent: Mr. Rahul Verma, Additional Advocate General for
the State of Uttarakhand with Mr. Dhiraj Singh
Garbyal, District Magistrate, Haridwar and Mr.
Prem Singh Panwar, Chief Engineer, Level II,
Irrigation Department, Uttarakhand.
Mr. Mukesh Verma, Advocate for the
UKSPCB (through VC).

Application is registered based on a Letter Petition received by Email.

ORDER
1. In compliance of order dated 18.05.2023, additional replies have been
filed by Irrigation Department vide email dated 31.05.2023 and 30.06.2023

and District Magistrate, Haridwar 30.06.2023, 01.07.2023 and 04.07.2023.

2, Mr. Dhiraj Singh Garbyal, District Magistrate, Haridwar, Uttarakhand

wO0TARy _ . , o
Pl = d Mr. Prem Singh Panwar, Chief Engineer, Irrigation Department,
*[:ll Hl::“k tarakhand have also appeared before this Tribunal physically and we have
( /OCATE )

) "n racted with them and both of them have apprised about the steps which
O garowakgnoia) )

_\%\_\!:'- 02(08)/2081 jJ? hve been taken for compliance with the orders passed by this Tribunal.

:\\ﬂ ETT‘:{";:“P‘ ‘8, Sonali River is an Inter-State River involving the States of
g L ¥

Uttarakhand and Uttar Pradesh. The identification/demarcation of area
of Sonali River and restoration/management of its catchment area and

removal of encroachments if any is also urgent need of the hour. The

AL >
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0. A. No. 632/2022 V.K. Tyagi Vs. State of Uttarakhandg Ors.
40

States of Uttarakhand and Uttar Pradesh and their instrumentalities
have to take requisite remedial measures for restoration/rejuvenation
of Sonali River. It is, therefore, essential that all concerned Departments
of both the States coordinate and cooperate for taking remedial measures
for restoration/rejuvenation of Sonali River so that catchment area of river
is harnessed and minimum e-flow is maintained in the River to restore its
ecology and aquatic life.

4, In view of these facts and circumstances of the case, we consider the
presence of the State of Uttar Pradesh through Chief Secretary Government
of Uttar Pradesh, the Ministry of Jal Shakti and the Central Water
Commission to be essential for just and proper adjudication of the
questions involved and they are impleaded as respondents no. 7 to 9. The
Registry is directed to amend the memo of parties to the application.
Notices be issued to newly impleaded respondents no. 7 to 9 requiring them

to file their reply/response within two months by email at judicial-ngt@gov.in

preferably in the form of searchable PDF/OCR Supported PDF and not in
the form of Image PDF.

5. Learned Counsel for the State of Uttarakhand seeks time to file
additional reply giving details of further action taken.

6. Additional reply on behalf of State of Uttarakhand be also filed within
two months by email at judicial-ngt@gov.in preferably in the form of searchable

— PDF/OCR Supported PDF and not in the form of Image PDF.

List for further consideration on 10.10.2023.

Arun Kumar Tyagi, JM

Dr. Afroz Ahmad, EM

July 05, 2023
i A
e
s
cof\ )/
tﬂ’[Ld‘(/
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Asomexors L-2_

Item No. 02 {Court No. 2)

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI.

(Through Physical Hearing with Hybrid VC Option)
Original Application No.632/2022

V.K. Tyagi ...Applicant
Versus

State of Uttarakhand & Ors. ...Respondents

Date of hearing: 10.10.2023

CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER.
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER.

Applicant: None for Applicant.

Respondents: Mr. Rahul Verma, Additional Advocate General for
Respondent no. 1 to 4 and 6 with Mr. P.L.
Shah, ADM Haridwar.

Mr. V.K. Mauryai, Superintendent Engineer
Irrigation Department, Uttarakhand.

Mr. Ankit Verma, Advocate for Respondent no. 7-
State of U.P.

G.G. George, Advocate for Respondents no. 8 and 9.
Mr. Mukesh Verma, Advocate for Respondent no.
5- UKSPCB (through VC).

' Application is registered based on a Letter Petition received by Email.

ORDER
£ Reply has been filed by respondent no. 6-District Magistrate, Haridwar

vide email dated 25.09.2023.

2, As per office report notices have been duly served on newly added

respondents no. 7 to 9-the State of U.P., the Ministry of Jal Shakti and the

Central Water Commission respectively.

3. Mr. Ankit Verma, Advocate has appeared for respondent no. 7-State of
U.P. and Mr. Gi Gi George, Advocate has appeared respondents No. 8 and 9-
Ministry of Jal Shakti (NMCG) and the Central \'Nater Commission.

' mﬁ:\‘ﬁ
aARER
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O. A. No. 632/2022 V.K. Tyagi Vs. State of Uttarakhand & Ors.
P
4. Learned counsel for respondents no. 1 to 4 and 6 seeks time to file

additional reply on their behalf.

5. Learned counsel for respondents no. 7 to 9 also seek time to file

reply/response on their behalf.

6. Additional reply by the State of Uttarakhand and replies/responses
by respondents no. 7 to 9 be filed within two months by email at judicial-
ngt@gov.inpreferably in the form of searchable PDF/OCR Supported PDF

and not in the form of Image PDF.

Py List for further consideration on 29.01.2024.

Arun Kumar Tyagi, JM

Dr. Afroz Ahmad, EM
October 10th, 2023
N -Lk
r2 34N
- (afy | /
TRV i
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UTTARAKHAND POLLUTION CONTROL BOARD

#mmm Irrigation Design Building Campus, Roorkee-247667
T SERIEVS UgIvT FRiF a1
[\ B

faars aReer w97 aRwR, ws@1—247667
Regional Laboratory Roorkee

Water Quality of Treated Drain (33MLD STP, Saliyar) of Roorkee In Haridwar District
(Solani River Catchment)

W
UKPCB

Parameters
S.No. Month i BOD TSS Fecal Coliform
Colour | Odour PR | o) | ey | ovipN/100 m)
1 Oct-23 | Colourless | Odourless 7.68 28 30 1600
2 Nov-23 | Colourless | Odourless 7.68 12.0 16 280
+
=y ' Wﬁfﬂs‘
Ay R {u Yy
ﬁ{-),\ﬁ/ (rflmg/ -
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UTTARAKHAND POLLUTION CONTROL BOARD
Irrigation Design Building Campus, Roorkee-247667

SR A LB EUE L I
Riag uRaey 9991 uRR, wed—247667

Regional Laboratory Roorkee

Name &Site of Sampling Point

Water Quality of Different Drains In Haridwar
District (Solani River Catchment)

Sample Collected By: 1. Dr. Shahida Parveen (JRF)
2. Rahul Negi (JLA)
Date of Sampling 15.12.2023
Sr Parameters
No, [Poophog Locationst | oo | gy | e8| o8 | o€ | bo | son |com
P | mgL)| (mg/L) (mg/L) |(mg/L)| (mg/L) |(mg/L)
 goumgwanpur-Skaroda. | cocd fsleesant | 7661 160 1 1050 1 12w | wm | me | eno
road nala
2 g:{:gyam Univessity Turbid | Unpleasant | 833 | 230 | 960 1190 | Nil | 175 | 730
th iversi . .
3 zi;a oot Uvelly | qyiea [ thgleasant | 792 | 180 | 519 640 | Nil | 150 | 810
4  |Kishanpur Jamalpur Nala| Turbid Unpleasant | 8.28 | 170 480 650 Nil 90 450
5 ;“l’lda Rtk et Soll| pobin | miplonset | 788 | 210 | 330 540 | Wil 64 | 350
Khanjarpur- jalalpur Sha > 5 .
6 Near IIT-CBRI Colony Turbid Unpleasant | 6.84 110 220 330 Nil 102 430
p e EE OOl Turbid | Unpleasant | 7.56 | 120 | 310 | 430 | Nit | 85 | 378
Dhanauri Nala
8 |Mooldospur Majra Nala Turbid Unpleasant | 7.91 140 490 630 Nil 140 780
g |[ECHErs St e Turbid | Unpleasant | 835 | 220 | 420 640 | Nil 80 | 390
Masque
T i Turbid | Unpleasant | 691 | 110 [ 360 | 470 | Nil | 65 | 290
Bhainsarhedi
11 |Dhanauri Nala Turbid Unpleasant | 7.22 120 400 520 Nil 85 348
3 [Maatiepurzear L Turbid | Unpleasant | 7.42 | 115 | 480 sos | nNit | 90 | 400
grunt Nala
p3 [ot- MuadnagarNala | iy | Unpleasan | 708 | 129 | 520 649 | Nil | 110 | 500
Near Dhanauri
14 |Inderlok Colony Nala Turbid Unpleasant | 6.89 85 410 495 Nil 85 340
15 |Gaind Khata Nala Turbid | Unpleasant | 7.82 60 430 490 Nil 64 320
gy Ramts TS Cus Turbid | Unpleasant | 7.93 | 100 | 480 sg0 | Nil | 137 | 480
Bridge near Laldhang

@W/ LaddRer™
. Shahi (Dr.\Ajeet Singh)

(Rahul Negi) v A ida Parveen) 7P. Singh)
Junior Lab Assistant. 'Et@‘iw earch Fellow Assistant Scientific Regional
Officer “{/ Officer
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